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k IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

O.A'i‘?O. 253/93. —
Date of Order: 29-3-93.

Betweens:

v, Ramaish. v~ '
' . Applicant.

and

1. Superintendent of Post Offices,
Khammam Division, Kiammam.

2. Chief Postmaster General, A, P.Circle,Hyderabad.

———

For the Applicant: Mr,S.Ramakris 08 Moy e —

.« PRespondents.

Edr the Respondents: Mr.N.V.Ramané, Addl.CGSC.

CORAM 3
THE HON'BLE MR.JUSTICE V. NEELADRI RAQ : VICE CHAIL RMAN
AND
THE HON 'BLE MR, R.BALASUBRAMATAN 3 MEMBER (ADMN)
@_he Trlt)urla_{. Lt - -

Admit: Notice. FPost 1n the usual course for final
hearing, for counter in the meanwhile. Status guo as on today

shall be maintained.

Deputy Registrari{J)

1. The Superintendent of Post Offices,
¥hammam Division, FKhammam.

2. The Chief Postmaster General, A.P.Circle,Hyderabad.
3. One copy to Mr.S.Remakrishna Rao, Advocate, CAT.Hyd.

4, Cne copy to Mr.N.V.;amana, Addl . CGEsC, CAT, Hyd.

5. One spare Copy.
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. TYPED BY COMPARED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAL BENCH AT HYLERABAD,

M

THE HON'BLE Mk,JUSTICE V.NEELADRI R20
VICE CHAIRMAN

—

AND

THE HON'ELE MR,Kk.BALASUBRAMANIAN 3
‘ MEMBER(ADMN )

THE HON'BLE .T .CHANDRASEKHAR .
‘ DDY 3 MLMBER(JUIL)

DATED: ) O - g3 41993 %'

ORDER/ JUBGMENE—

R.P./ C.B/M.A.No,

_ in
0.a.N0, &S3 laR ..

T.A.No, (W.P.NO - )

Admitted and.Interim directions
issued,

Disgosed of with directions
Dismissed as withdrawn.
Dismissed .

Dismhissed for default.
Ordered/Re jected.

No-






